
 

 

 

GOVERNMENT OF INDIA 
MINISTRY OF MINORITY AFFAIRS 

 
 

RAJYA SABHA  
UNSTARRED QUESTIONNo.317 

 TO BE ANSWERED ON 01.12.2015 
 

Separate Wakf Council for Andhra Pradesh 
 
 

317: Shri Mohd. Ali Khan: 
 
Will the Minister of MINORITY AFFAIRS be pleased to state: 

 
(a) whether Government has separated Wakf Council for Andhra Pradesh 

after the bifurcation of Telangana; and 
 

(b) if so, the details thereof and if not, the reasons therefor?  
 

 
ANSWER 

MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS 
 

(SHRI MUKHTAR ABBAS NAQVI) 
 

 

(a) & (b): After the reorganization of State of Andhra Pradesh, the scheme for 

dissolution of the Andhra Pradesh State Waqf Board and for reconstitution of 

Separate Waqf Boards for the states of Andhra Pradesh and Telangana has 

been notified by the Ministry of Minority Affairs vide Notification No.8-

10/2014-Waqf dated 7th September, 2015.  A copy of the notification is 

annexed.  
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